Declaration of Assets and Liabilities
Year.."iﬁ%.’:’.‘:‘.ﬂ.ﬂm.
b .
\'b‘m . ALVRAY.. KUMAR .SHARIMA . son/daughter/wife of ... KHUSBHY. KUMAR |
aged..... RE....... years, belonging to [B.[Hﬁﬁ...M[Dl‘fA.N...SﬁBHﬂ: .............
< service and presently working as OfFfCEATTENDENTCG{ARDENE&) ...............
h? give herein below the details of the assets (immovable, movable, bank balance, etc.) of
e ‘
\\\33\1—3 myself, my spouse and dependants*:
A. Details of movable assets
1353 (Assets in joint name indicating the extent of joint ownership will also have to be
ngven)
|27 22 :
| Sr. Description Self Spouse | Dcprndan | Dependant- | Dependan
No. Name(S) T e 2 t-3
* KHUFBHU Name Name Etc. Name
(.| Cana | loow KUMARL REYeNsH S =
(ii) | Deposits in ‘
Banks, Financial “;@9@
Institutions And ; 5 = = =t
Non-Banking
Financial
Companies
(iii) | Bonds,
Debentures and
Shares in - - — = e
companies
(iv) | Other financial
institutions,
NSS, Postal fae i s
Savings, LIC s i
Policies, etc
(v) | Motor Vehicles
(details of = - ks = -
make, etc.) :
(vi) | Jewellery (give Gnt_p
details of Jo
weight and d Es & - ey
value) StLVER
IS&
(vii) | Other assets,
such as values = i = =
of claims / "
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be- given. ’

* Dependant here rmeans a person substantially dependent on the income of the

employee. : GAUVRAY Kuoma 5 HARMA
; 19%= 02~ Jois™



i

[Nﬂ‘te, F‘mpertﬁes m jn nt m\msrshlp imelleting the extent of joint ownership will

- Extant {Total
MzAsUrement)
-Current market value

alse have to 1 be Indleated]
sr “Degeripon Self | Spouss | Depondant-f | Depandant-Z | Depandant-3
: | Hamafs). Mamis | Mama I Ebe, Hame
-'{:’i} .uﬂegr?ﬂ:uftumk Land g '
- Location{s}
= Supvay number(s) i

{0

Men-Agricultural Land
- Loeatlon(s)

- Burvey number{s)
- Extant {Tﬂrkal -

(i

. i
Buifdfﬂgfs [t;ﬁmmera?a'l
i mggﬁd&nhaﬂ :

= Sﬁwﬂ! fdanr

< Extent {Tokal
measﬁmment}
= f;ﬁwren’: rarket

Twmbar(sy -

waliig:

(fu}

- Housas f' ﬁpaﬂments,,
ake,

= Logation{s}

= duwe‘g ,’dcar

178

Oth efs I:.E;HZ.I.I AE.
fﬁfEl‘EE fn M}pemj

—_

—

{2}

1 gles heraiﬁ beiuw the detalls of my fiabilltles / overdues to public financhal

!nstrtuti@ra aﬂr:ﬁ Qauwnmenﬂc dles:-
[fote ; Pléase glve separate detalls for ey item)

g | Eéé;ftpﬂgﬂ

Mams & Eddﬁhsi of Bonk /
Firinpotal Insgone(s)

Am:runt Eutstanmnq B

éﬂ i wkidSEFFIgRrECTY

)} Leans from Banks

Dagartmient fed

{11y L6ans From finariclal

| inskitations
I,'fH ¥ Governmant ﬂsuas

[ {a) duss to dépéftments
dealing with govermmant
accommudation

(b} dues to departmants
dealing with supply of

§water €
{c} dites ro departmeants
deallrg with supply of
electrlcity

(AvRAV KUMAR SHARMA,

13- 02- 9035



SUSSICY |} It KRl o

(d) dues to departments B
dealing with telephones
(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)
(f) Other dues, if any

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]
(ii) Wealth Tax [Also
indicate the assessment —
year upto which Wealth
Tax return filed.]

(iii) Sales Tax [Only in
case of proprietary -

JVPPSTEGYN -

business]

L (iv) Property Tax i s
C. Personal Detail
GPF/CPF/PRAN No. - :- HoI155365y) 8
Gender = ‘ M (M/F)
Date of Birth - 0i¢ (ot |19 [9 ]3] oommmmw
ci G -

ass/Group e (A/B/C)
Cadre " [©FFICE_ATTENDENT [GARDENER ) &

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.5.- Bihar Secretariat Service etc.)

Home District T= PATNA

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature . GQ&MW . kwm 3 ﬁumo ...........
Name of Employee: ..G&VMY...KUM&R SHARMA

place: DATNE...0 Designation:... DEEICk A T.T EnDey: ...C...&R.’EN&P\)
Date:|2%92-2095.... Department: BIHAR. Yt LEGISLATIVE. ASsemBLY
Note: Please sign each page of the declaratlon Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.
Gaurav korne SsRMA
3-02-200%




